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Ist Floor, Major Dhyan Chand National Stadium, India Gate, New Delhi - 110002
Ph : 23049461 Email : uyrb-mowr@nic.in
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Supplementary Report to 2" Quarterly Report on behalf of
the National Mission for Clean Ganga with respect to
revised quarterly progress report submitted by State of
Bihar in the matter of O. A. No. 200 of 2014-M. C. Mehta

Vs. Union of India & Ors.

1. That in compliance of the Hon’ble Tribunal order dated 18.12.2019 in the
aforementioned matter, earlier the NMCG has submitted a compliance report to
the Hon’ble Tribunal vide letter no. K-13011/13/2013-NRCD/NMCG(Vol-Ill)/part
file dated 26.06.2020. Subsequent to this, copy of the compliance report along
with revised quarterly progress report filed in Hon’ble Tribunal by the State Gouvt.
of Bihar has been furnished to the NMCG office vide letter no. BGCMS/2017/AP of

SWM&SM for NGT/21 (Part 111)/285 UD&HD dated 26.06.2020.

2. That on behalf of NMCG, a supplementary report based on the above said
revised quarterly progress report dated 26.06.2020 submitted by the State of
Bihar is submitted before the Hon’ble Tribunal for consideration along with the

compliance report dated 26.06.2020.

3. That on basis of the revised report furnished by the State Govt. of Bihar, the
observations/remarks of NMCG pertaining to the State of Bihar on status of
compliance of the Hon’ble Tribunals directions at pg nos. 85- 104 in the

consolidated status report of NMCG enclosed as Annexure- | to the compliance
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report dated 26.06.2020 has been updated and enclosed herewith as Annexure —

I A.

4. That with regards to status of various projects for STPs/ Sewerage
infrastructure in the State of Bihar (as on July 2020) the updated information is

presented in Table - | below:

Table - |

S. Project Town | Status Expected time for | Remarks

completion

No. (as on July 2020)

As NMCG's
intimated | assessment
- by State '

1. STP —Beur (43 | Patna | Completed | Completed NA NA
MLD)

2. Sewerage system | Patna | Ongoing Dec 2020 Apr 2021 Delayed due to
with Sewer Covid-19
network - Beur pandemic
(179.40km) situation.

Physical progress
69%.

3. STP - Karmalichak | Patna | Completed | Completed NA NA
(37MLD)

4, Saidpur STP and | Patna | Ongoing June 2020 STP Civil work
adjoining  sewer Completed and
Network (60MLD; Trial Run to start
55.10km) by 31.08.2020

5. Saidpur  Sewer | Patna | Ongoing Dec 2020 June’ 2021 Delayed due to
Network Covid-19
(172.50kms) pandemic

situation.
Physical progress
69%.
6. Sewerage Patna | Ongoing Dec 2020 Dec’2021 Project likely to
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scheme at Pahari

be delayed due

Zone vV to Covid-19
(115.93kms) pandemic
situation.
Physical progress
42%.

s Sewerage Patna | Ongoing Dec 2020 May’2021 Project is likely
scheme at Pahari to be delayed
(Zone IVA (S) due to Covid-19
(87.69kms) pandemic

situation and
less manpower.
Physical progress
67%.
8. STP —  Pahari | Patna | Ongoing Nov 2020 Apr'2021 Project is likely
(60MLD) to be delayed
due to Covid-19
pandemic
situation and
less manpower.
Physical progress
53%.

9. Sewerage system | Patna | Ongoing Dec 2020 May’2021 Project is likely
with Sewer to be delayed
network - due to Covid-19
Karmalichak pandemic
(96.54kms) situation and

less manpower.
Physical progress
59%.

10. | Sewerage System | Patna | Ongoing July 2022 Agreement
and STP — Digha Executed on
zone  (100MLD; 30.12.2019
288kms)

11. | Sewerage System | Patna | Ongoing July 2022
and STP -

Kankarbag zone
(50MLD; 150kms)
12. | I&D and STP Barh | Ongoing Dec 2020 Physical progress
37%.

13. | Sewer Network, | Begus | Ongoing Feb 2022
SPS and STP arai

14. | I1&D and STP Bhaga | Under Dec 2021 Sep’2022 Project is yet to
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lpur Tendering be awarded
15. | Sewer Networks, | Buxar | Tender to | Dec 2021
SPS and STP be floated
16. | I&D and STP Chap | Ongoing Sep 2021
pra
17. | 1&D and STP Fatuh | Under June 2021 Aug’2021 Project tenders
a Tendering under evaluation
18. | Sewer Networks, | Hajip | Under Dec 2021 July’2022
SPS and STP ur Tendering
19. | 1&D and STP Mane | Ongoing Sep 2020 July’2021
r
20. | I&D and STP Moka | Ongoing Dec 2020 April’2021
ma
21. | Sewer Networks, | Mung | Under Dec 2021 Aug’'2022 Project tenders
SPS and STP er Tendering under evaluation
22. | 1&D and STP | Sone | Ongoing Dec 2020 Sept’2021 Project is likely
(3.5MLD) pur to be delayed
due to Covid-19
pandemic
situation and
less manpower.
Physical progress
15%.
23. | 1&D and STP | Sulta | Ongoing Dec 2020 Physical progress
(10MLD) nganj 7%.
24. | 1&D and STP | Bakht | Ongoing Aug 2020 Sept’2021 Project is likely
(10MLD) iyarp to be delayed
ur due to Covid-19
pandemic
situation and
less manpower.
25. | 1&D and STP | Naug | Ongoing Dec 2020 June’2021 Project is likely
(9MLD) achiy to be delayed
a/Kha due to Covid-19
rkhari pandemic
situation and
less manpower.
Physical progress
15%.
26. | 1&D and STP | Khaga | Under June 2021 Sept’2021 Project tenders
(4.5MLD) riya/B | Tendering under evaluation
urhi

Gand
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ak

27. | 1&D and STP - | Patna | Under June 2021 Aug’'2021
Danapur (25MLD; Tendering
6.9kms)

28. | I1&D and STP —| Patna | Under June 2021 Aug'2021 Project tenders
Phulwarishariff Tendering under evaluation
(13MLD; 6.4kms)

29. | 1&D and STP - | Barah | Under Dec 2021 Project tenders
Barahiya (6MLD) | iya Tendering under evaluation

30. | I&D and STP — | Kahel | Under Dec 2021 Project tenders
Kahelgaon gaon | Tendering under evaluation
(6MLD)

It is submitted that completion schedule for some of the projects as
intimated now by State may need further extension due to reasons mentioned in

last column of table above.

It is to be reiterated that few STPs/ Sewerage infrastructure projects
continue to be delayed in State of Bihar for want of finalization of tenders by
Govt. of Bihar (projects in Danapur, Phulwari Sahriff, Hajipur, Fatuha and
Munger) despite providing all necessary support, directions and repeated
reminders by NMCG/ Ministry of Jal Shakti to the State of Bihar in this regard.
Letter dated 29.7.2020 from Hon’ble Minister for Jal Shakti addressed to Hon’ble
Chief Minister of Bihar; dated 24.4.2020 and 21.7.2020 from Secretary, Deptt of
Water Resources, River Development & Ganga Rejuvenation addressed to Chief
Secretary, Govt of Bihar; dated 19.5.2020 from Director General, NMCG

addressed to Chief Secretary, Govt of Bihar are enclosed as Annexure-ll. The
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issue has also been regularly discussed during the monthly Review meeting of
Central Monitoring Committee chaired by Secretary, Deptt of Water Resources,

River Development & Ganga Rejuvenation constituted by this Hon’ble Tribunal in

OA No 673 of 2018.

5.  That with regards to prevention of discharge of untreated industrial waste
and sewage in tributaries of River Ganga in the State of Bihar is concerned, it is
submitted that the major tributaries selected for this purpose are Punpun,
Ramrekha, Sikrahana, Sirsia, Parmar, Sone, Burhi Gandak, Gandak, Bagmati, Kosi,
Mahananda and Kiul rivers respectively. While a project comprising, I&D and STP
of 7 MLD capacity has been approved for Rs. 35.49 Cr. (AA & ES granted) for
River Punpun, the projects for rest of the tributaries are under DPR preparation
stage. The State Govt. of Bihar has informed that these projects are expected to
be completed by June 2021. This may not happen as the State has yet to prepare
DPR for the projects before initiating process for its sanction and

implementation.

6. That with regard to maintenance of E-Flow in River Ganga, the State Govt. of
Bihar submits that no control structure exists over the stretch of river Ganga in

the State, hence, no action is required to be taken by the Govt. of Bihar.
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However, the State Govt. of Bihar submits that Govt. of India may issue order on
E-flow release for lower reaches of River Ganga and contribution of Upper
Riparian States should be fixed towards E-flow as well as requirement for
honoring the ‘Indo-Bangladesh Treaty, 1996’. Govt of India has already issued

notification towards release of e-flow at last control structure on Ganga at

Kanpur.

7.  That with regards to demarcation of floodplain zones of River Ganga and its

tributaries in Bihar, the State Govt. of Bihar has provided additional information

as following:

e The buffer zones at 100m, 200m and 500m on either side from the centre
line of the main stream of river Ganga in Bihar was demarcated on GIS map
based on satellite imagery; and the area, including river portion, was
assessed as 183.89 km?, 363.12 km? and 875.31 km? respectively.

e The buffer zone area, including river portion, at 100m, 200m and 500m on
either side from the centre line of the main stream of river Gandak has
been assessed as 71.11 km?, 139.28 km? and 321.12 km? respectively while

for river Ghaghra in Bihar, it has been assessed as 15.76 km?, 30.76 km? and

71.00 km? respectively.
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e Buffer Zone assessment for other tributaries of river Ganga like Kosi and

Mahananda is under process.

8. That with regards to undertaking afforestation activities and setting up of
biodiversity parks, the State of Bihar has informed through its revised report that
total of no. of 11,39,757 plants have been planted from 2016-17 to March, 2020,

breakup of which is given below:-

2016-17 — 39,908
2017-18 - 85,705
2017-18—4,49,225
2018-19-2,50,000
2019-20 - 3,14,919

That with regards to development of biodiversity parks in the floodplain
area of river, the State of Bihar informed that the Sate Govt. is in process of
devising suitable arrangement between Departments of Environment, Forest &
Climate Change, Water Resources, Revenue and Land Reforms and District
administration for selection and transfer of suitable land area in floodplain of

’Q@ln

river for development of biodiversity parks.

(D. P. Mathuria) ®

Executive Director (Technical)
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Annexure-1 A

Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No. State Targets to be Targets achieved and Targets not achieved and the Action taken or suggested NMCG remarks
achieved as per reasons for delay in revised timelines proposed for violation of timelines or
orders dated compliance non-achieving of targets
10.12.2015, 13.07
2017 and 22.08.2019
with timelines
3. | Bihar (i)  Prevention  of | Screens of drains

discharge of untreated

industrial waste and
sewage in the River
Ganga and its
tributaries, including
tapping of drains and
bio-remediation, as
applicable;

Out of 127 Nallas in the
Ganga towns, 124 Nallas
has been screened. Rest
O3Nallas screening not
required.

Bio-remediation

Bio-remediation  works
going on in Patna at 2
drains namely Rajapur &

Danapur  Cantt.  Trial
period has been
completed.

Bio-remediation

Further, State has invited tenders
for selection of agency for in-
situ  treatment through bio-
remediation of drains joining
River Ganga and its tributaries
on 14.10.2019. However, bids
were cancelled due to receipt of
single tender. Proposal was re-
tendered on 4.12.2019 and was
cancelled on 20.3.2020. It has
been re-tendered 3 time on

Bio-remediation

States have been directed to
take up bio-remediation of
drains from State funds in a

meeting held under
Chairmanship  of  Director
General, NMCG dated

12.9.2019. It was explained by
NMCG that morphology and
flow regime of drains may be
technically examined to make
assessment about their slopes
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Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per
orders dated
10.12.2015, 13.07
2017 and 22.08.2019
with timelines

Targets achieved and
reasons for delay in
compliance

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or
non-achieving of targets

NMCG remarks

Compliance monitoring
of the industries

Bihar  State  Pollution
Control Board has
identified a total of 216
Wastewater ~ generating
units, which includes a
total of 53 grossly

8.5.2020 and due for opening on

07.07.2020.

and quantity of flows such that
it facilitates retention which is
essential for effective bio-
remediation using culture of
micro-organisms. It was
emphasized that these aspects
may be evaluated before
undertaking these projects.
Further remarks on efficacy of
bio-remediation and status are
given in para 5.1 of 2
Quarterly Report of NMCG.

Compliance _monitoring _of
the industries
Status of GPIs monitored by
CPCB under Namami Gange
Project is given in Enclosure to
this Annexure.
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Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per

Targets achieved and
reasons for delay in

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or

NMCG remarks

orders dated compliance non-achieving of targets
10.12.2015, 13.07
2017 and 22.08.2019

with timelines
polluting Industries
(GPIs).
Out of 216 units, 208 have
functional Effluent
Treatment Plants and 08
are without ETP.

Out of 208 units having
functional ETP, 206 have
been found complying
with the standards and 02
have been found non-
compliant. Show cause
notice has been issued to
non-complying units.

(i)  Installation  of
STPs, CETPs, and
making existing

Status of STPs and
completion timelines:
2 projects have been

Status of STPs and completion
timelines:

Status of STPs and

completion timelines:

Projects are regularly
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Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per

Targets achieved and
reasons for delay in

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or

NMCG remarks

orders dated compliance non-achieving of targets
10.12.2015, 13.07
2017 and 22.08.2019
with timelines
CETPs functional and | completed. i.e. River Ganga monitored by NMCG at the

enhance the capacities,
S0 assessed and
monitoring of  the
standards before
discharge of water into
Ganga River;

Karmalichak STP (37
MLD) and Beur STP (43
MLD).

e 18 sewerage infrastructure
projects are under various stages
of implementation with
completion timelines as below.

i. i. Beur Sewerage Network —
Dec 2020,

ii. ii. Saidpur STP & Adjoining
Network — June 2020

iii. iii. Saidpur Sewerage Network
— December 2020

iv. iv. Karmalichak Sewerage
Network — December 2020

v. v. Pahari STP — November

2020

vi. vi. Pahari Zone-IV A (South) —
December 2020

vii. vii. Pahari Zone V — December
2020

viii. viii. Sultanganj — December

highest level to ensure that
completion  timelines  are
invariably met and shortfalls, if
any, are duly reported. NMCG
ensures that technical hand-
holding, assistance prior to
grounding of project and
during implementation is also
provided by field monitoring
and supervision visits of
PMCs.

River Ganga

I. Karmalichak STP —
Completed in November
2019. Trial run in progress.

ii. Beur STP — Completed.
Trial run in progress.

Given the physical progress,
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Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per
orders dated
10.12.2015, 13.07
2017 and 22.08.2019
with timelines

Targets achieved and
reasons for delay in
compliance

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or
non-achieving of targets

NMCG remarks

xi.
Xii.
Xiii.
XiV.
XV.

XVi.
Vii.

Viil.

2020

iX. Mokama — December 2020
X. Sonepur — December 2020
xi. Barh — December 2020

xii. Naugachhiya- December
2020

xiii. Bakhtiyarpur — August
2020

xiv. Maner — September 2020
Digha — July 2022

xv. Kankarbagh — July2022

xvi. Begusarai — February
2022
xvii. Chappra — September
2021

09 projects are under tendering

stages (Munger, Hajipur,
Bhagalpur, Khagaria, Barahiya,
Kahelgaon, and Fatuah,

Danapur, Phulwarishariff in one

expected completion dates for
following projects are
Bakhtiyarpur — Sept’2021
Maner — July’2021

Given the fact that bids are yet
to be finalized by State,
expected date of completion of
these projects will be -
(Munger — Aug’2022, Hajipur
—July’2022, Bhagalpur —
Sept’2022, Khagaria —
Sept’2021, Fatuah — Aug’2021,
Danapur — Aug’2021,
Phulwarishariff — Aug’2021,
Buxor — Sept’2022)

CA&FS studies are required to
be undertaken by State
government to evaluate the gap
in  sewage generation and
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Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per
orders dated
10.12.2015, 13.07
2017 and 22.08.2019
with timelines

Targets achieved and
reasons for delay in
compliance

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or
non-achieving of targets

NMCG remarks

package):

Expected date of completion
December 2021- (Munger,
Hajipur, Bhagalpur, Barahiya &
Kahelgaon).

Expected date of completion
June 2021 — (Khagaria, Fatuah,
Danapur, Phulwarishariff in one
package)

e 1 project of Buxar— Tender to be
floated. Expected date of
completion December 2021

River Punpun

A scheme comprising, 1&D and
STP of 7 MLD capacity has been
approved for Rs. 35.49 Cr. AA
&ES has been obtained. The
scheme will cater all Nallas.
Expected date of completion June
2021.

treatment capacity including
capacity to handle faecal
sludge through septic tanks as
well as impact of sewage from
these towns on river Ganga
water quality. Other
alternatives for management of
sewage have to be explored by
State including Faecal Sludge
and  Septage = management
(FSSM) schemes for smaller
towns with population less than
50000. Most of towns in these
tributaries have much lesser
population.

Accordingly, state must
explore Feacal Sludge
management and Septage
management option for these
small towns on 12 tributaries.
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Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per

Targets achieved and
reasons for delay in

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or

NMCG remarks

orders dated compliance non-achieving of targets
10.12.2015, 13.07
2017 and 22.08.2019
with timelines
State has been advised
accordingly also.
River Ramrekha
DPR for tapping of all drains
under-preparation. Project to be
completed by June 2021.
River Sikrahana
DPR for tapping of all drainsunder-
preparation.  Project to  be
completed by June 2021.
River Sirsia
DPR for tapping of all drains
under-preparation. Project to be
CETPs completed by June 2021.

5 Industrial Areas
identified in first Phase —
Fathua, Hajipur Vaisali,
Bela, Barai Bhagalpur,
Patliputra. DPR for all
Industrial area except for

River Parmar

DPR for tapping of all drains
under-preparation. Project to be
completed by June 2021.
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Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per
orders dated
10.12.2015, 13.07
2017 and 22.08.2019
with timelines

Targets achieved and
reasons for delay in
compliance

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or
non-achieving of targets

NMCG remarks

Patliputra was finalized
and in first three calls for
bid submission no bidder
responded.

In fourth call only one
bidder responded and
submitted bid for Bela and
Fathua. However, bidder
could not qualify
technically.

In fifth attempt Bids were
called for only two areas
HajipurVaisali and Barari
Bhagalpur. Last date for
submission was 26-02-
2020. One bid was
received for Hajipur
Vaisaili and two bids were
received for Barari
Bhagalpur. For Hajipur
Industries department has

Further DPR for liquid waste
management for 15 towns situated
on tributaries of river Ganga (River
Sone, BurhiGandak, Kosi, Bagmati,
Gandak, Mahananda, Kiul) are also
under preparation.

CETPS

It was informed by State in its
1%t Quarterly Report submitted
to NGT that they are
contemplating to have CETPs
for the industrial areas at
Fathua (2 MLD), Barari (1
MLD), Hajipur (6 MLD), and
Bela (5 MLD). No further
progress has been indicated by
the State in 2" Quarterly
Report now submitted to NGT.
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Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per
orders dated
10.12.2015, 13.07
2017 and 22.08.2019
with timelines

Targets achieved and
reasons for delay in
compliance

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or
non-achieving of targets

NMCG remarks

yet to take decisionas
single bid was received.
For Barari Bhagalpur after
technical evaluation,
financial bid opened on
08-06-2020

(iii)  Installation  of
Continuous Emission
Monitoring System
(CEMS) at appropriate
locations and Online
Monitoring System
(OMS);

OCEMS:

No information has been
provided by state in its 2"
Quarterly Report now
submitted to NGT.

OCEMS

44 GPlIs in Bihar have installed
Online Continuous Effluent
Monitoring System (OCEMS)
and are connected to CPCB
server.SMS alert system for
non-compliant units have been
operationalized and details are
shared with CPCB/ SPCB/
Industry /Local Administration
(DM Office).

iv) Usage of treated
waste water, sludge
manure and setting up
of bio-digesters and

Usage of Treated water
Treated sewage water
from STP will be used by
WRD, Patna for the towns

Usage of Treated water
State in its 1% Quarterly
progress report submitted to
NGT has informed that they
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Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per
orders dated
10.12.2015, 13.07
2017 and 22.08.2019
with timelines

Targets achieved and
reasons for delay in
compliance

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or
non-achieving of targets

NMCG remarks

septage management;

where STP treated water
generation capacity is >
100 MLD.

350 MLD (142.90 cusec)
treated sewage water from
the STP's situated at Beur,
Karmalichak, Saidpur,
Kankarbagh, Pahari and
Digha in Patna district to
be used by pressure
pumping through existing
canal system / Ahars/
Pond in the proposed
Green belt of Patna master
plan.

The construction of STP
is being looked after by
Urban Development

Departments; and usage

have decided to utilize the
treated Waste Water for
irrigation purpose for which
Water ResourcesDepartment
has prepared a DPR.

Further, it has been proposed to
utilize the treated waste water
at nearby NTPC such as at
Barh, Kahalgaon in accordance
to Ministry of Power notified
Tariff Policy’2016 wherein
treated waste water from STPs
located within 50km radius be
utilised by Power Plants for
non-potable purposes. Further
limits of consumption have
also been introduced wef
December 2017 towards usage
of water in Thermal power
plants.Other regulations have
also been introduced for this
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of treated sewage water
(>100 MLD) have been
planned by WRD.

Treated sewage water
from STP will be used by
MWRD; Patna for the
towns where STP treated
water generation capacity
is <100 MLD

(i.e STPs at Chhapra,
Sonepur, Hajipur,
Naugachia, Bhagalpur,
Khagaria, Begusarali,
Munger, Mokama, Barh,
Bakhtiyarpur, Maner,
Fatuah, Danapur,
Phulwarisharif, Buxar).

purpose.

Sludge Management: Due to
high moisture content and low
density (organic sludge), it
becomes challenging to handle
large volumes of sludge. Also,
in situations where effluent
generated from unorganized
small/medium scale industries
get mixed with sewage in large
volumes, the resulting sludge
after treatment cannot be used
as manure due to presence of
heavy metal ions and other
hazardous contaminates. New
technologies are coming up in
the market such as destruction
of the dried sludge by
incinerating it using a part of
dried sludge as fuel (owing to
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its high calorific value). This
reduces sludge volume by up to
80-90%. Widely adopted
technologies for sludge
processing are:

e Thermal Sludge Drying

e Production of crude oil

and other products
e Solar Sludge drying
e Composting

These have been circulated by
NMCG amongst States for
appropriate adoption vide its
letter dated 8.11.2019. State
may make necessary
interventions in their projects
for management of sludge
being generated in larger STP
plants for safe environmental
disposal.
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(V) Preventing
dumping of waste and
scientific waste

management including
bio-medical  wastes,
plastic wastes and
decentralizing  waste
processing, including
waste generated from
hotels, ashrams, etc.;

Dumpsites along the
Ganga (within 1 km of
banks)

For Open Dump at Buxar
near the River Bank, an
E.O.I has been published
on January 2000. Single
tender has been received
& forwarded to
department for further
appropriate necessary
action.

Plastic Waste
Management

100% Single use Plastic
(Plastic Carry Bags) have
been banned in all the
Urban Local Bodies in
state of Bihar. Penalty
provisions have been

State in its 1% Quarterly
progress report submitted to
NGT has reported following
actions which have been taken:

Plastic Waste Management

e 100% Single use Plastic
(Plastic Carry Bags) have
been banned in all the
Urban Local Bodies in
state of Bihar.

e Penalty provisions have
been made for involvement
in production, distribution,
trading, storage, sale of
plastic carry bags
irrespective of its thickness
and sizes in the respective
ULB Plastic Waste
Management Byelaws,
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made for involvement in
Production, distribution,
trading, storage, sale of
plastic carry bags
irrespective of its
thickness and sizes in the
respective ULB Plastic
Waste Management
Byelaws, 2018.

47666 Nos shops or
establishment across 23
Ganga towns have been
raided and fine for
Rs.25,58,195 has been
collected. 13,036.2 Kg of
plastic carry bags were
also seized.

2018.

44765 Nos shops or
establishment have been
raided and fine for Rs
2128095.00 has  been
collected from ULBs in
River Ganga. 9869.86 Kg
of plastic carry bags were
also seized.

832 Nos shops or
establishment have been
raided and fine for Rs
42700.00 has been
collected has been
collected from ULBs in
River Punpun. 74 Kg of
plastic carry bags were
also seized.

78 Nos  shops or
establishment have been
raided and fine for Rs
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12800.00 has been
collected from ULBs in
River Ramlekha. 9.6 Kg of
plastic carry bags were
also seized.

197 Nos shops or
establishment have been
raided and fine for Rs
36800.00 has been
collected from ULBs in
River Sikrahana. 36 Kg of
plastic carry bags were
also seized.

695 Nos shops or
establishment have been
raided and fine for Rs
66100.00 has been
collected from ULBs in
River Sirsa. 774.7 Kg of
plastic carry bags were
also seized.
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Status of Solid Waste
Management

e Buxar to Bhagalpur -
Ganga River
SWM DPR has been
approved from MoHUA,
Govt. of India and 50%
Central/State share fund
also has been released.
Expected completion by

e 258 Nos shops or
establishment have been
raided and fine for Rs
27300.00 has been
collected from ULBs in
River Parmar. 33.7 Kg of
plastic carry bags were
also seized.

Status __of _ Solid

Management

e SWM DPR for
municipalities along River
Ganga and Punpun has
been approved from
MoHUA, Govt. of India
and 50% Central/State
share fund also has been
released. Project Execution
was to be completed by
March, 2020.

Waste
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orders dated compliance non-achieving of targets
10.12.2015, 13.07
2017 and 22.08.2019
with timelines
Sep 2020. e Land has been identified for

e Gaurichak to Fatuha-
Punpun River
SWM DPR has been
approved from MoHUA,
Govt. of India and 50%
Central/State share fund
also has been released.
Expected completion by
Sep 2020.

e Raxaul- Sirsia River
DPR submitted to
MoHUA, Govt. of India
dated 19.11.2018.
Expected completion by
Sep 2020.

¢ Narkatiaganj —
Sikrahna River

Waste Processing in 18
Towns.

Construction of composting
pits for Waste Processing
have been completed in 8
towns and started in 16
Towns.
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DPR submitted to
MoHUA, Govt. of India
dated 19.11.2018.
Expected completion by
Sep 2020.

¢ Joghbani — Parmar
River
SWM DPR is under
preparation.

e Harinagar (Ramnagar)
—Ramrekha River
SWM DPR is under
preparation.

Status of Land for Waste
Processing

The land has been
identified for Waste




253

Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per
orders dated
10.12.2015, 13.07
2017 and 22.08.2019
with timelines

Targets achieved and
reasons for delay in
compliance

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or
non-achieving of targets

NMCG remarks

processing in 18 towns
(Patna, Bhagalpur,
Munger, Chhapra,
Hajipur, Bakhtiyarpur,
Barh, Danapur, Jamalpur,
Sultanganj, Barahiya
Manihari, Naugachia,
Kahalgaon, Dighwara.
Begusarai, Teghra,
Sonepur).

Maner: NOC received.
EOI has been sent to
IPRD for availability of
land on lease.

Mokama: 2 location
(3000 sq. ft. each)
identified. NOC awaited.

Fatuha: EOI Published




254

Consolidated Status Report of NMCG on the Compliance Report along with Revised Quarterly Progress Report Submitted by the State of Bihar (As on July 2020)

No.

State

Targets to be
achieved as per
orders dated
10.12.2015, 13.07
2017 and 22.08.2019
with timelines

Targets achieved and
reasons for delay in
compliance

Targets not achieved and the
revised timelines proposed

Action taken or suggested
for violation of timelines or
non-achieving of targets

NMCG remarks

and two lands selected for
processing activity at
Raipura- 6000

Sq.ft. and Sanoraha-6000
Sq.ft.

Khagaria: EOI issued.

Buxar: Land identified.
Proposal submitted to
Dept. of Land acquisition.

Construction of

Composting Pits for

waste Processing

e Works have been started
in 16 towns (Danapur,
Bhagalpur, Munger,
Chhapra, Hajipur, Barh,
Mokama, Barahiya,
Manihari, Sultangan;j,
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Naugachia, Kahalgaon,
Dighwara,Buxar,
Sonepur, Begusarai)

e Works completed in 8
towns (Munger,
Sultanganj, Buxar,
Barahiya, Chhapra,
Begusarai, Naugachiya,
and Dighwara)

Status of Biomedical
Waste Management

e Board is ensuring
management of bio-
medical waste in
accordance with the
provisions if Bio-
medical Waste
Management Rules,
2016.

Status of Biomedical \Waste

Management
e A total of 24520 Health Care

Facilities (HCF) have been
identified to generate 35837
kg/day of bio-medical waste.

e There are 4 CBMWTF and 3

captive treatment facilities.
BSPCB has authorized 5007
HCFs.

Closure directions have been
issued to 459 HCF for non-
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e A total of 24,520 Health
Care Facilities (HCF)
have been identified in
the state estimated to
generate about 35,837
Kg/day of bio-medical
waste.

e There are four Common
Bio-medical Waste
Treatment Facilities and
three captive treatment
facilities with a toal
capacity of 33600
Kg/day under operation
in State. A total of 7295
HCFs are tied up with
these CBWTFs. In
addition to these two
more common facilities
are proposed to be
established at Bhojpur

compliance.

e Action plan for management

of bio-medical prepared.
BMSICL to construct ETPs
in 27 District Hospitals, 66
Referral Hospitals and 46
Sub-divisional Hospitals.

EC of Rs. 1.75 lakh from
CBWTF, Gaya collected for
non-compliance.
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and Madhepura.

e BSPCB has granted

authorization to 6774
HCFs under the Bio-
Medical Waste
Management Rules,
2016.

The Board had issued
closure directions to 459
HCFs for non-
compliance, out of
which 202 units have
been closed down by
District level
Authorities, 122 Closure
direction have been
revoked after
compliance by the units
and 39 have closed
down on their own.

e Administrative approval
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has been granted to
Bihar Medical Services
Infrastructure
Corporation Limited
(BMSICL) to construct
Effluent Treatment Plant
in 27 District hospitals,
66 District Hospitals and
46 sub-Divisional
hospitals. Also, 10
District Hospitals are
being developed as
Model Hospitals which
will be equipped with
Effluent Treatment
Plant.

Tender for installation of
ETPs at 25 District
Hospitals and 45 Sub-
divisional hospitals have
been invited by
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orders dated compliance non-achieving of targets
10.12.2015, 13.07
2017 and 22.08.2019
with timelines
BMSICL.

e Board has realised an
environmental
compensation of Rs.
12.56 Lakhs from M/s
IGIMS, Patna and Rs.
1.75 Lakh from MS
Synergy Waste
Management Pvt. Ltd.
(CBWTF),Gaya for non-
compliance of the
provision of the BMW
rules, 2016.

(vi)Floodplains
identification and zone
demarcation with

restrictions against any
development/
construction
/encroachment;

Floodplain Demarcation
Considering densely
populated northern plain
terrain and mostly
embanked river, the issue
of demarcation of flood
plain zone/ buffer zone is
not applicable in case of

State in its 1% Quarterly
progress report submitted to
NGT has reported following
actions which have been taken:

Floodplain Demarcation
e The Buffer zone at
100m,200m and 500m on
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Bihar. State Govt. is
contemplating to approach
the Hon’ble NGT in this
regard.

e The buffer zone at
100m, 200m and 500m
on either side from the
centre line of the main
stream of river Ganga
in Bihar was demarcated
on GIS map based on
satellite imagery; and
the area, including river
portion, was assessed
as183.89 km?, 363.12
km? and 875.31 km?
respectively.

e The buffer zone area,
including river portion,
at 100m, 200m and
500m on either side

either side from the center
line of the main stream of
river Ganga in Bihar was
assessed and demarcated on
GIS map and the area,
including river portion, was
assessed as 183.89 Km ?,
363.12 Km?and 875.31 Km?
respectively.

The  buffer zone at
100m,200m and 500m on
either side of center line of
the main stream of river
Gandak in Bihar was
demarcated on GIS map and
the area, including river
portion, has been assessed as
71.11 km?, 139.28 km? and
321.12 km? respectively
while for river Ghaghra in
Bihar, it has been assessed as
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from the centre line of
the main stream of
riverGandak has been
assessed as 71.11 km?,
139.28 km? and 321.12
km? respectively while
for river Ghaghra in
Bihar, it has been
assessed as 15.76 km?,
30.76 km?and 71.00 km?
respectively.
BufferZone assessment
for other tributaries of
river Ganga like Kosi
and Mahananda isunder
process.

15.76 km?, 30.76 km? and
71.00 km? respectively.
Based on 50.52 m HFL at
Gandhi Ghat, Patna, an
inundation map of river
Ganga(in Bihar portion) was
prepared on GIS using the
satellite imagery of river
Ganga  Inundation  map
shows that 2126 villages in
13 districts spanning over
4830.70 km? excluding the
active river channel is
affected. The Report was
submitted  earlier  Urban
Development and Housing
Department.

Buffer zone assessment for
other tributaries of Ganga
like Koshi and Mahananda,
IS under progress.
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e However, State Government
has to notify floodplain
zonation  for  regulating
development/ construction in
flood plains.

Further details are given under
para 5.4 of 2" Quarterly report
of NMCG.

(vii) Maintenance of
E-flow as notified by
Ministry  of  water
Resources,

E-flow Assessment

Regarding e-flow in
Ganga river in Bihar,
there is no control
structure over Ganga in
Bihar,

Hence no action is
needed. However, GOI is
required to also issue
order on e-flow release for
lower reaches of Ganga

E-flow Assessment

Analysis of flow data of river
shows that E-flows is not an
issue in Bihar reach of main
stem of Ganga.

Further details are given under
para 5.3 of 2" Quarterly report
of NMCG.
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and contribution of Upper
Riparian States to be fixed
towards e-flow as well as
requirement for

honouring the Indo-
Bangladesh Treaty, 1996.

(viii) Other directions
including  displaying
water quality data in
public domain and at
prominent places,
development of bio-
diversity parks,
prohibition of river bed
mining, collection of
environmental

compensation from
violators and
involvement of society
including religious,

Water
Monitoring

Quality

Water quality of the rivers
is uploaded on monthly
basis on Bihar State
Pollution Control Board
website:
http://bspcb.bih.nic.in
The water quality of
Ganga River and its
tributaries for the year
2017-18, 2018-19, and
2019-20 are enclosed in

State in its 1st Quarterly
progress report submitted to
NGT has reported following
actions which have been taken:

Water Quality Monitoring
Water quality of rivers has
been uploaded on website.

Dissolved Oxygen which is
indicator of the health of the
river is well above the bathing
criteria of 5 mg/l through the
entire stretch of river Ganga



http://bspcb.bih.nic.in/
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charitable, social and
educational institutions
for preventing and
remedying pollution of
River Ganga.

QPR of Bihar - Pg. 68

Plantation:

Total of 11,39,757 plants
have been planted from
2016-17 to Mar’20,
breakup of which is given
below.

2016-17 — 39,908
2017-18 — 85,705
2017-18 — 4,49,225
2018-19 —2,50,000
2019-20 - 3,14,919

and sufficient to support the
aquatic life and healthy
ecosystem of the river. The
water quality monitoring data
for 26 locations on river Ganga
indicates that while DO has
shown improvements , BoD
has shown decreased in April
and May months.

Plantation

As of now, 223844 no. of
plants were planted along the
River Ganga in the FY 2019-
2020.
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Bio-diversity Parks

e DOEF&CC has asked
WRD to make available
the encroachment free
land in the flood plain
for developing Bio-
diversity Park thereon.

e Water Resources
Department has no
ownership of land lying
in flood plain except
river portion (for limited
purpose). Only Lands,
acquired for
construction of
embankment, belongs to
WRD; and lands, lying
in flood plain zone,
belong to either Raiyat
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or Govt land (i.e. Deptt
of Revenue and land
reform). Even the lands
within the khadir of
riverare of Raiyats,
especially Diara land.
As WRD has no locus
stand i.e. jurisdiction
over lands lying in flood
plain, DOEF&CCneeds
to select the suitable
area for development of
Bio-diversity park with
the help of district
administration and
approach Department of
Revenue and Land
Reform for transfer of
the particular land.




A"\"\ CRUve—IT 267

ECRUC SR
WA TEHR

Minister for Jal Shakti
Government of India

g e vrETaa
Gajendra Singh Shekhawat

& T wew W i

HAT. 9 . T-13/2013-14/282/NMCG

2 9 JUL 2020

Wgeotd Az 4, T

‘mﬁﬁ'mﬁu@wﬁW*mW%ﬁvﬁw@ww
mé,mésﬁﬁmmmgﬁmmegmwm%l

2. 39 FREA & 3w, RER T & B 30 dete aReeest @ wiga
forar amar & oras ganrr 632 MLD it 3wt fiesie efmar gur 1743 KM & diay
ST 1 AT foRar STuem sd qeruE geer & @l s S AT aead
A THAN f cyaryr afAe ¥ oW e F WER # yuear & & amaeg, &
Yo afga aRasemst & Frivaas & 3 W@ FaEal FF 3OS a9 F 9 &
fav sz g1 sfewRe T w Ao F & @ feie & aRarsenst # 3w @ ann
g7 was fav ”ar &1 [{wa g feerR & v 30 aR@eEmst & & Faa 20
IRASAT Fraeaas a1 Fieae f1 AT & &1 10 R 35 o Bfer
gferar & s gHT & ofaa &

3. 3 gRASAHT Fr garfa Hr gEeT FfEg ok w @y Y, Qe & kg
AT AFIfACAF, TATAHGT & FOR T BT W@ & @t &1 afy & e & v
aur AfReEnt w i fAv = F A 3fERE T W FF 93 WRa T )
BT & $o GAAR A wfadr ofr dest &g doee g

4. FHN IR F B IG 9EA F qG9E, HI A€ 4G §U g@ ¢ 6 g7 10 dfaa
aR@remst & & et fr o @faer afear 3@ a& qol @@ g el g1 & 3
qﬂmﬁﬁﬁgﬁsﬁrmm#aﬁmﬁmma@mm
gfRarsaTt & fhaeaas # g @1 Ades TosT g S|

l'I2I-
sifdrrer

= =

== dwmow, o

Office : 210, Shram Shakti Bhawan, Rafi Marg, New Delhi-110 001
Tel: No. (011) 23711780, 23714663, 23714200, Fax : (011) 23710804




(b)

(©)

(d)

(e)

SATR-FoaNRNIG- gl & die aRAeBT & R Pfent @ &b
fas (S=al 2020) g & 6 7R ag o F wiafea & fwar v B
¥ R R, 2018 & wXal 2019 & ake wiga @ 71 o @
Iz I s & afda aneh off swieq oROeERT @ e A8 fear
ST T B

SFH, HIR, FEIR IR JERT A 9R A RAs=e 20112012 #
YE I G| W, dAeTcAs FTAEAET F FROT 397 T B o aR@SEw
ot T g || aRuTATawY, 37 Rfdenst @ g W Rwr aar ar R
IV FEt & faT GNftd aea A (Fee TREE) NMCG gart
ipd fhar man g ®&ar & fAvw § F nh aF Faa SR A
HAatsr SwregFar GRASAT & 1T & 3ars fmar arr §

FR & Ha¥s SHREFR RAS # Aol e & 2§ a o
Hars AE fFar ST FHT TATAERT § R WEWS AP Yeld
frar &, afes tar g glar & & asw & 3fRefeor wavadsh &
A& /AREST # urdd #Rer F FIaEr )9 W@ B

g, Fgaeng dR @azTr 1&D 3R STP A= & fav, 3 @fda”
ree g% €, Afdhe 3ae e 3R R Feaina el ofr Sl &

drer HR FaEnT Ao & AT, Beea 3R IFE shfaafer sat &
Al & Fliha sl & ey 7 fRar S g

5.#m§mm§mmﬁiﬁmmﬁ%mmmﬁ
F PfRa ofFw & % weaecuar A4 Red ¥ defta aReREr g@m
yaraeas Fee R ffder @st e W Pt # fRew Bar o @ 8 IS
¥ 3RHR, st garT ye= fFv 1w gAer w&@ fr arafdwar F a7 IS TR
g7 fAvly aer TR 7 % tarAdEh @ 3EEE TAER ST iig|

268
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- 23731553 GOVERNMENT OF INDIA
P i, 3 MINISTRY OF JAL SHAKT!
E-mail : secy-mowr@nic.in DEPARTMENT OF WATER RESOURCES,

RIVER DEVELOPMENT & GANGA REJUVENATION
SHRAM SHAKTI BHAWAN
RAF! MARG, NEW DELHI-110 001
hitp:/lwww.mowr.gov.in

D.0. No. T-12/2017-18/093/NMCG April 24, 2020
Dear

The progress of Sewerage Infrastructure Projects in Bihar was reviewed
by Honble Minister, Jal Shakti on 20.4.2020 through Video Conferencing.
Concerned officials of Government of Bihar as well as BUIDCO participated in the
review meeting through VC.

As you may be aware, we have sanctioned 30 Sewage Projects for Bihar,
which will create sewerage treatment capacity of 632 MLD and 1743 kms of
sewer lines is to be laid under this project. Almast all important cities and towns
of Bihar have been covered. All sewage zones of Patna have been covered
through sewage network and STPs.

Before Namami Gange, Central Government was funding only 70% of the
CAPEX of the Project. The balance 30% of the CAPEX as well as O&M cost was
the responsibility of the State Government. Any increase in the tender value over
and above the amount mentioned in the Administrative Approval & Expenditure
Sanction was also the responsibility of the State Government. However, under
Namami Gange, Central Government is now funding 100% of the CAPEX. We
are also funding cost towards Operation and Maintenance of the Plant for 15
years. O&M cost also forms part of the Project cost. We have introduced the
concept of Hybrid Annuity Mode (HAM) to ensure long term sustained
performance of Sewage Treatment Plants. Sewerage Infrastructure Projects for
Digha & Kankarbagh has been sanctioned under HAM.

However, it is the responsibility of the State Government to form suitable
Project proposals including preparation of DPR, complete the tendering process in
time bound manner and also ensure timely execution of the Project. After
completion of the Project, State Government also need to monitor the
functioning of the commissioned projects closely as it has been seen that
concerned Project Authorities are only interested in creation of the treatment
capacity but not for proper utilisation of the capacity treated.

Some of the actionable points arising out of the Minister's Review on
20.4.2020 are brought to your notice for immediate action. I had also taken a
review meeting at Patna on 20.11.2019 in the presence of Principal Secretary,
Urban Development, Bihar, MD, BUIDCO and concerned officials of the State
Government and BUIDCO:

GTel G - TEH AREul
Conserve Water - Save Life



(i)

(iii)

(iv)

)

(vi)

virtually at standstill for want of permission for road Cutting/crossing, railway
crossing, etc.  These permissions were primarily required from Road
Construction Department of Bihar, NHAI and Railways. After the matter was
taken up with you, with your interventions, BUIDCO is getting permissions as
and when required from Road Construction Department of Government of
Bihar. However, it is learnt that permissions from NHAZ, Railways and 10CL

Sewerage Infrastructure Project of Karmalichak, Saidpur and Beur were taken
n the first phase. The Sewarage Infrastructure Project relating to Pahari Zcne
was taken up in the second phase and finally Sewerage Infrastructure Project
of Digha-Kankarbagh zone have been taken under HAM. The Construction
under of STP takes relatively less time as compared to laying of sewage
network. However, completion of STP will be of no use unless atleast some
quantity of sewage starts flowing to the STP. There are certain Specific action
to be taken to make the STPs at Karmalichak, Saidpur and Beur functional.
Karmalichak STP has been completed and trial run has been made with fresh
water. This STP can do trial run with about 4-5 MLD of sewage if Khanwa Nala
is tapped. For sewage to flow to this STP ag per the plan, 7 KMs of trunkline is
to be completed for which permission from NHAI is required.

STP at Beur is almost completed (99%) except the receiving chamber. When I
had reviewed the Project on 20.11.2019 at Patna, I was told that this Project
is complete in all respect except receiving chamber. This implies that no
progress on this Project has been made in the last 5-6 months. For sewage
flow to this STP, It is necessary that 700 metres of trunkline in zone-1 of Beur
network is completed. 60 MLD STP at Saidpur is also almost completed
(91%). However, for sewage to flow to this STP, it Is Necessary that sewage
pumping station at Ambedkar colony is completed at the earliest. In the
meantime, new STP at Saidpur could be connected to existing STP.

There are number of Issues relating to network projects relating to
Karmalichak, Beur, Saidpur and Pahari. Most of the issues relating to
permission from NHAI and Railways.  Once these permissions are in
possession, the wark can be expedited.

Four Sewage Infrastructure Projects for the towns of Buxar, Hajipur, Begusarai
and Munger were taken up in the year 2010-11. However, none of these

Certain Projects are affected due to land issues. For Sultanganj Project, land
for 1 SPS at Krishnagarh is vet to be handed over to BUIDO and for Maner
Project, new land for STP has been identified but NOC is awaited. Similarly, for

271




272

(ix)

Bakhtiyarpur Project, since the approach to STP land was not available, a new
alternative land has been identified. For Naugachhia Project land for 1 out of 6
Sewer Pumping Stations is not available, The issue relating to land availability
may kindly be sorted out at the earljest.

Sewage network as per the approved project, the actual requirement is 625
KMs, The Executing Agency should ensure that they prepare quality DPR with
due diligence.

There are certain Ghats and Crematoria which were taken in Bihar as part of
Entry Point Activities. These were taken up in the year 2016 but some of
them are still lying incomplete. Similarly, some part of the RFD project at
Patna is also lying incomplete.

Project in Bihar at regular intervals and a copy of the review note should be endorsed to
the undersigned. 1 would also be grateful if You could look into some of the specific
issues I have highlighted above,

With regards,

Yours sincerely,
Sel | -
(U.P. Singh)

Shri Deepak Kumar,
Chief Secretary,
Government of Bihar,
Secretarlat, Patna,

\// Copy to:

1. DG, NMCG,
2. Principal Secretary, Dept. of Urban Development, Govt. of Bihar/PD, sSPMG

3. MD, BUIDCO

(U.
Secretary (WR, R

Singh)
& GR)
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DEPARTMENT OF WATER RESQURCES,
RIVER DEVELOPMENT & GANGA REJUVENATION
SHRAM SHAKTI BHAWAN
RAFI MARG, NEW DELHI-110 001
http://lwww.mowr.gov.in

D. O. No. T-13/2013-14/282/NMCG 21% July 2020

Dear )%aﬁdﬂ ;

As you are aware, under the Namami Gange programme we have
sanctioned 30 Sewerage Infrastructure Projects for Bihar, which will create
sewerage treatment capacity of 632 MLD. The status of these projects has been
reviewed in the past by the Hon. Minister, Jal Shakti on 20.04.2020 and also by
DG, NMCG on 09.04.2020 and 20.05.2020, with concerned officials of
Government of Bihar as well as BUIDCO. I had,also taken a review meeting at
Patna on 20.11.2019, in the presence of Principal Secretary, Urban Development,
Bihar, MD, BUIDCO and concerned officials of the State Government and
BUIDCO. Further, I would also like to refer to my letter of even no. dated
24.04.2020 (copy enclosed), wherein I had indicated about the slow progress of
works related to project execution and tendering, specifically highlighting that
out of the total 30 projects sanctioned for Bihar only 20 projects are under
execution/awarded and 10 are still under tendering process. DG, NMCG has also
sent a communication dated 19.05.2020 (copy enclosed) for expediting the
tender finalization for the remaining 10 projects.

2, Recently, I took a review meeting with NMCG officials regarding the status
of the pending projects of Bihar, wherein I was informed that none of these 10
pending projects have been awarded till date. During the meeting, I was
informed that tenders for 3 projects namely Danapur-Phulwarishariff-Fatuha are
yet to be awarded even after 6 months of opening of financial bids (Financial bids
opened in January 2020). It may be noted that this is the 3™ attempt when a
bid has been received, but has still not been awarded. These projects should be
awarded at least now, without wasting any further time.

3. Further, the four sewerage infrastructure projects in Buxar, Munger,
Hajipur and Begusarai were taken up in 2011-2012. However, none of these
projects could be completed due to contractual problems. As a result, these
tenders were cancelled and revised cost estimate for the balance works were
sanctioned by NMCG. However, it is a matter of concern that so far only the
sewerage infrastructure project in Begusarai has been awarded.

4, Likewise, sewerage infrastructure project in Hajipur could not be awarded
even after 2 years of project sanction. NMCG has provided necessary guidance
several times but it appears that state authorities are reluctant to adhere to the
directions/guidance of NMCG.



5. As regards Barahiya, Kahalgaon and Khagaria I&D and STP scheme, I am
informed that 3 bids have been received, but are still to be awarded. It is
requested to expedite the technical and financial evaluation for awarding the
works at the earliest. I would also like to request that the design and Basic
Engineering works for the Digha and Kankarbagh scheme may also be got
expedited within the agreed scope of works.

6. It is often seen that the timelines in tendering process are not adhered to
and decisions are delayed by the concerned state authorities on trivial issues and
non substantial tender clauses. The state authorities instead of satisfying
themselves about the genuineness of the certificates provided by the bidder and
their partners, unnecessarily refer these matters to NMCG. In some cases, the
purpose of referring the case to NMCG is also not clear.

7. I would also like to add that under the Namami Gange Programme, the
Central Government is now funding 100% of the CAPEX, whereas earlier it was
only 70%. We are also funding cost towards O&M of the Plant for 15 years. Any
delay on the part of the State Government adversely effects the overall
performance of the Namami Gange Programme. ' Further, these projects are also
being monitored by the Hon’ble NGT, which has directed for completion of the
pending projects in Bihar by 2020. The non-compliance is likely to invite
penalties and adverse order of the Hon'ble NGT.

8. I would, therefore, like to request you to kindly review the Namami Gange
Projects in Bihar at regular interval and also look into the specific issues
highlighted by me above and also in my earlier letter, so that such inordinate
delays in completion of the projects could be avoided and the timelines are met.
I shall be grateful if a copy of the review note could be endorsed to me for

reference.

With regards,
Yours sin)cQ?ly,
(U.;. Singh)
Shri Deepak Kumar, IAS
Chief Secretary
Government of Bihar

Old Secretariat,
Patna-800001
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5. [n another similar case of Hajipur tender, bidder qualification issue was referred to
NMCG and NMCG provided its advice, but the same was not considered by BUIDCo. It is still
not clear why the case was referred to NMCG, if the State Government/ BUIDCo were already
having clarity on the issue.

6. As you are aware the Hon'ble NGT has already directed for completion of the pending
projects in Bihar by 2020. The non-compliance is likely to invite penalties and adverse order
of the Hon’ble NGT. In this connection, you may like to review the delegation of powers for
Namami Ganga works - fully funded by Government of India - in the State, to ensure that the
decisions are taken at faster pace in regard to tender finalization and implementation of work.
The State should aim to award the work within 3-4 months from date of NIT. I would also like
to request you to kindly have a detailed review at your level for unreasonable delay in
processing of tenders and removal of loopholes.

7. 1 would like to seek your personal attention in monitoring the process of tender
finalization and grounding of works for Namami Gange projects in the State, as mentioned in
Annexure. '

Wik Beg P\ﬂg/v»
Yours sincerely,
Encl: As above Qp};
/L-/

(Rajiv Ranjan Mishra)

Shri Deepak Kumar, IAS

Chief Secretary

Government of Bihar

Old Secretariat, Patna-800015
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DEPARTMENT OF WATER RESQURCES,
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U wqew war Pyersy
Rajiv Ranjan Mishra, ias

DIRECTOR GENERAL
NATIONAL MISSION FOR CLEAN GANGA

D.0. No. T-13/2013-14/282 /NMCG Dated 19t May 2020
Desx Sivy .

I would like to invite your attention to D.0. NO. T-12/2017-18/063/NMCG dated
24.4.2020 from Secretary (WR, RD & GA), Ministry of Jal Shakti, Gol and letter No.
BGCMS/2015/02/06-206-UD&HD dated 13.5.2020 from Joint Secretary, Urban Development
& Housing Department addressed to ED (Projects), NMCG (received through email) - copies
enclosed, regarding implementation of the Namami Gange Projects in Bihar.

2. Secretary (WR, RD & GA) vide Para (v) of the Actionable Points indicated in the above
reference has highlighted as under -

(v) Four Sewerage Infrastructure Projects for towns !;f Buxar, Hajipur, Begusarai and
Munger were taken up in the year 2011-12. However, none of these projects could be
completed due to contractual problems. As a result, these tenders were cancelled and
revised cost estimates for execution of balance work has been sanctioned by NMCG.
However, it is matter of concern that so far only Sewerage Infrastructure project of
Begusarai have been awarded. Sewerage Infrastructure project of Hajipur and
Munger are reportedly at tender evaluation stage and Buxar Sewerage Infrastructure
project is yet to be tendered. Apart from Hajipur and Munger it is learnt that
Sewerage Infrastructure project for Danapur, Phulwarisharief and Fatuah are under
evaluation stage.

3. Inthis connection, I would like to bring to your kind notice that out of the 30 sanctioned
projects, work has started only in 20 projects and 10 projects are still under tendering stage.
Sewerage projects in some of the important towns namely Munger, Hajipur, Danapur,
Bhagalpur are still to be awarded even after 2 years of their Administrative Approval and
Expenditure Sanction (AA&ES).

4. It is often seen that timelines in the tendering process are not being adhered to and
decisions are delayed by the concerned authority in the State on trivial issues. In this regard, I
would like to draw your attention to the reference dated 13.5.2020 sent by Joint Secretary,
Urban Development & Housing Department, Bihar addressed to ED (Projects), NMCG,
wherein the State is not able to decide on trivial tender finalization issues and has referred
the matter to NMCG, thus resulting in further delay. In Munger project, it is the responsibility
of the Executing Agency (BUIDCo) to satisfy themselves about the genuineness of the
certificates provided by the bidder and their partners and take appropriate decisions
accordingly.
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